Annexure-V
Name of the corporate debtor: SHREE RANGHAM ISPAT PRIVATE LIMITED ; Date of commencement of Liquidation: 28-08-2023;
List of creditors as on: 07-11-2023 List of Operational Creditors (Government)

(Amount in %)

Details of Details of claim admitted Amount
Whether % Amount of any Amount Amount
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Securi i i f tual f cla; of claim R ks,
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HeEp cacne admitted LES I:t::;;z Relinquished | Security Interest Gual;Zntee (Yiz;tsl(\llo) CoC, if claim that may be | verification admitted
(Yes/No/NA) Applicable set-off
Claim
Asst. Commissioner, taken as
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Total 59,09,328 59,09,328| 1 = z

M/s. SHREE RANGHAM ISPAT PRIVATE LIMITED (In Liquidation)
Reg No. IBBI/IPA-001/IP-P00967 /2017-2018/11588
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KALVAKOLANU MURALI KRISHNA PRASAD

Liquidator,




